ITEM NO.27 Court 6 (vVideo Conferencing) SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

SPECIAL LEAVE PETITION (CRIMINAL) Diary No(s).10825/2020

(Arising out of impugned final judgment and order dated 31-03-2020
in SBCRMSBA No0.17767/2019 passed by the High Court Of Judicature
For Rajasthan At Jaipur)

HIGH COURT OF JUDICATURE FOR RAJASTHAN Petitioner(s)
VERSUS
THE STATE OF RAJASTHAN & ANR. Respondent(s)

(with applns for exemption from filing c/c of impugned judgment,
Permission to file SLP)

WITH
SLP(Crl) No.3949/2021 (II)

Date : 09-07-2021 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE L. NAGESWARA RAO
HON'BLE MR. JUSTICE S. RAVINDRA BHAT

For Petitioner(s) Mr. Vijay Hansaria Sr. Adv
Mr. Gopal Jha, AOR
Mr. Nishant Verma Adv.
Mr. Shreyash Bhardwaj Adv.
Mr. Akhilesh Kr. Pandey Adv.

For Respondent(s) Dr. Manish Singhvi, Sr. Adv.
Mr. Sandeep Kumar Jha, AOR

Mr. Vishal Meghwal, Adv.
Mr. Milind Kumar, AOR

UPON hearing the counsel the Court made the following
ORDER
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